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INTRODUCTION 

I, the Chairman of the Standing Committee ·on Finance having been 
authorised by the Committee to submit the Repon on their behalf present 
this T cnch Repon on action taken by Government on the recommendations 
contained in the Fifth Report of the Committee (Thictccnth Lok Sabha) on 
Demands for Grants (2000-2001) of the Ministry of Planning. 

2. The Fifth Rcpon was p...,.ntcd to Lok Sabha/laid in Rajya Sabha 
on 25 April, 2000. The Government furnished the written replies 
indicating action taken on all the recommendations on 2 August, 2000. 
The updated replies were furnished by the Government on 5 December, 
2000. The draft action taken report was considctcd and adopted by the 
Committee at their sining hdd on 19 March, 2001. 

3. An analysis of action taken by Government on the recommendations 
contained in the Fifth Repon (Thirteenth Lok Sabha) of the Committee is 
given in the Appendix. 

4. For facility of rcfcrenc.c obscrvarion.s/rccommendations of thc 
Committee have been printed in thick type in the body of the Report. 

21 a.u..., 1923 (s.M) 

SHIVRAJ V. PATIL 
Chairman, 

Standing Committee on Fmance. 



CHAPTER I 

REPORT 

1.1 This Report of the Standing Committee on Finance deals with action taken by Government on the recommendations/observations contained in their Fifth Report (13th Lok Sabha) on Demands for Grants (2000-2001) of the Ministry of Planning which was presented to Lok Sabha/laid in Rajya Sabha on 25 April, 2000. 

1.2 The Report contained eight recommendatio:1s. Action taken notes have been received from the Government in respect of all the recommendations contained in the Report. These have been analysed and categorised as follows : 

(i) Recommendations/observations that have been accepted by the Government : 

SI. Nos. 4, 5, & 8 
(Total 3) (Chapter II) 

(ii) Recommendations/observations which the Committee do not 
desire to pursue in view of Government's replies : 
SI. No. 1 & 6 
(Total 2) (Chapter III) 

(iii) Recommendations/observations in respect of which ·replies of 
Government have not been accepted by the Commircee : 
SI. Nos. 2, 3, & 7 
(Total 3) (Chapter IV) 

(iv) Recommendations/observations in respect of which final reply of 
the Government is still awaited : 

Nil ~Chapter V) 
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1.3 The Committee desire that replies in respect of the 
recommendations contained in Chapter I of the Report may be furnished 
to them expeditiously. 

1.4 The Committee will now deal with the action taken by 
Government on some of their recommendarionslobservacions : 

Demand No. 68 
Planning Commission 

Island Development Authority 

Recommendation (SI. No. 2, Para No. 13) 

1.5 The Committee had noted that Island Ocvdopment Authority 
was set up in August 1986 to formulate policies and programmes for an 
ecologically sound, sustainable and integrated devdopment of the Andaman 
& Nicobar and Lakshadwcep Group of Islands and to review progress of 
implemeritation and impact of the programmes of d.cvdopment. A 
Standing Committee had also been constituted to suggest wap and means 
to tackle the special requirements of these Islands. The Island Development 
Authority is supposed to meet once in every year and its standing 
committee twice in a year. 

The Committee had, however, found that the last meeting of IDA 
was hdd as far back as on 22.1.1996, after which no meeting had been 
convened. They had opined that in the absence: of any ddibcrarions which 
ought to have taken place: periodically in the meetings of IDA and its 
Standing Committee, any worthwhile policy or programme for bringing 
about the improvement in the overall integrated. devdopmcnt of the islands 
could hardly be expected. 

In view of the fact that the Authority and its Standing Committee 
were reconstituted. in January, 2004?, the Committee had desired that the 
meetings should be hdd more often with a view to suggesting policies and 
programmes which would hdp these islands to overcome their developmental 
problems. The Committee had also desired that the Authority should 
conduct review meetings in order to assess the progress of implementation 
and i~pact of the programmes undertaken. 



3 

In their action taken reply, the Ministry of Planning have stated as 
unda 

"Due to various reasons, meetings of IDA and its Standing 
Committee cou1d not be held as frequently as desired. However, as 
the Authority and its Standing Committee have now been reconstituted 
in January, 2000, efforts arc being made to organise the meetings at 
the eadiot. Draft Agenda fur the next me.ring of the S121tding 
Committee of IDA has been prepared and after reviewing it in a 
mccting held with oonccmcd Ministries under the chairmanship of 
Secretary, Planning Commission, the date for the next meeting of the 
Standing Committee of IDA was fixed for 30th August 2000. 
However, on the request of the A&N Administration the meeting was 
postponed. Now, the eff'ons arc being made to organise the meeting 
at the earliest. 

1.6 The Ministry of Planning have: all along been saying that dfons 
would be made to hold the meetings of IDA and its Standing Committee 
at the earliest and at regular intervals. It is, however, distrc55ing to note 
that the meeting of IDA/Standing Committee which were re-cOnstituted 
in January, 2000 could not be hdd for one reason or the other. The last 
meeting of IDA was held way back in January, 1996. 

1.7 The Committee are unable to undentand as to why the 
ecologocial and strategic importance of Andaman & Nicobar and 
Lakshadweep Group of Islands bas not been recognised and meetings of 
IDA/Standing Committee are not being hdd regularly with a view to 
formulate policies and programmes for their sustained and integrated 
devdopment. 

1.8 The Committee, therefore, once again emphasise that meetings 
of IDA and its Standing Committee should be held more often with a view 
to suggesting policies and programmes which would hdp these groups of 
Island. to overcome their developmental problems. 
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Demand No. 68 
Ministry of Plannin1; 

Grant-in-Aid 

Recommendation (SI. No. 3, Para No. 17) 

1.9 The Commincc were concerned to note that there liad alwa}'5 
been under-utilisation of the budgetary allocations (Plan) since 1995-96. 
Even when the budget estimates were reduced drastically at the Revised 
Esrimaces scagc except in 1997-98, the accual expenditure was nowhere 
near the Revised Estimates. 

Expressing their displeasure over the injudicious selection of institutions 
for sanction of grants-in-aid and adopting unrealistic approach while 
projecting demands for scheme(s), the Committee had commented as 
under : 

"It has been stated that a sum of Rs. 200 lakh meant for the Institute 
of Economic Growth as grants-in-aid could not be released on 
account of the inability of the Institute to meet the requirement of 
grants. The Committee are at a loss to understand that when the 
detailed guidelines have already been prescribed for identification of 
the digiblc Institutions, how an Institute could be selected whi~ 
failed to meet the digibility criteria laid down under such guideli~~ 
with the result the amount remained unutiliscd.. The Committee afe 
also unable to underscand as to why it took about five years to get the 
plan for building a new Campus of Institute of Applied. Manpower 
lk..=ch (!AMR) at Narcla, approved by DDA which tcmlted in 
surrender of allocated funds year after year. The matter should have 
been taken up at an appropriate high levd to get the plan approved 
well in rime and construction work smru:d in order to avoid the 
under-utilisation of funds." 

In view of the foregoing, the Committee had concluded that no 
serious efforts were being made by the Ministry of Planning (Planning 
Commissi~n) either in projecting a realistic demand or in making a 
judicious selection of Institutes for providing grants. The Committee, 
therefore, had desired. that realistic: approach should invariably be adopted 
by the Ministry whide pfojccting a demand. The actual utilisation should 



s 
be as near the budgetary allocation as possible. le was all the more 
important that only chose Institutes should be selected for the grants which 
fitted in within the framework of the guiddincs already prescribed. 

1.10 In their accion taken reply, the Ministzy of Planning have stated 
as under: 

"The land was handed over to IAMR by ODA on 31st January, 
1996. Thereafter, the Chairman, Executive Council, IAMR constituted 
a Building & Campus Development Committee (BCDC) under the 
Chairmanship of Special Secretary, Planning Commission, BCDC, 
after deliberation in its meetings, finally decided to entrust the 
construction work to CPWD and to utilise the services of private 
architects for planning. designing etc. The modalities of sdecrion of 
architect through competition by a panel of jury under the 
chairmanship of Shri M.N. Buch, IAS, took some rime upto May, 97. 
Based upon the proceedings of these exercises, BCDC decided to 
entrust tbe work of planning, designing etc. also to CPWD. The lay 
out plans and conceptual designs of the buildings p~ by 
CPWD were approved by BCDC by NovertJ.ber, 1997. 11tclreafter 
Ddhi Urban Acts Commission accorded its approval in March, 1998. 
Detailed plan drawings were then prepared and submitted to ODA in 
July, 1998. Then, these drawings were circulated by ODA to Delhi 
Urban Ans CommissiOn and other local authorities such as Delhi Fire 
Service, Delhi Vid}'\V Board and National Airport Authority for 
according their approvals from the respective angles. Finally, DOA 
approved the plans in April, 1999. / 

All along the process, !AMR has deputed a senior officer to liaison 
with various authorities involved in the process of getting the 
approval, !AMR has claimed that it is due to untiring effon of the 
senior officers that they could get the approval of the plan in much 
shoner time as compared to the other Government departments in 
general. Further, the process was also being monitored by the BCDC 
at regular intervals. 

Due to the extraordinary dfons taken up, every rime IAMR expcctc:d 
that ,the work of .. approval of plan would be completed immediately 
and as such steps were taken for providing the funds so that just for 
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~t of funds the work may not stop ahcr taking the approval. But, 
the expectations inspite of the best efforts and good monitoring could 
not materialise resulting in under-utilisation of funds." 

1.11 The Committee are not inclined to accept the view point of the 
Planning Commission (PC) that due to extraordinary and untiring efforts 
made by them they could get the plan for building the new campus of 
IAMR at Narela approved in a much shorter time. Had this been the case, 
they need not have made the provision of funds in earlier five years. On 
the contrary, since they were expecting that the project would start in 
1996-97, as admitted by themselves, the Ministry of Planning had made 
allocation in 1996-97 itself and in the following years as well. 

1.12 The Committee, therefore reiterate their earlier recommendation 
and expect that the Ministry of Planning (PC) would adopt a practical 
approach while projecting demands. The Committee would also like to 
point out that the Ministry of Planning have not furnished the reply as to 
how the Institute of Economic Growth for which as sum of Rs. 200 lakh as 
granu-in-aid was sanctioned, subsequently failed to meet the digibility 
criteria if the sanction had been approved on the basis of detailed 
guidelines for sanction of granu-in-aid already prescribed. The Committee 
would like to be apprised in this regard. 

Demand No. 68 
Planning Commission 
Ninth Five Year Plan 

Recommendation (SI. No. 7, Para Nos. 42.1, 42.2, 42.3 and 42.4) 

1.13 The Committee were pained to note that although the Ninth 
Plan had commenced from 1st April, 1997, the Plan document was 
accorded final approval only on 19th February, 1999 with the dday of 
almost two years. The Committee had also expressed their displeasure over 
the fact that after the formation of the new government in March 1998, 
the Ministry almost took one year in rcdrafcing the Ninth Five Year Plan 
and getting the same approved from NOC. Besides, even though it was 
finally approved in the month of February, 1999 the same was not placed 
in the Parliament till December, 1999. The Committee were, therefore, 
not inclined co accept the explanation adduced by the Ministry that the 
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dday took place on account of the change in the Government. It was 
distressing to note that neither the approach Paper to Ninth Five Year Plan 
nor the Plan it.self was discussed in Parliament. 

The Committee had been informed that the Planning Commission 
had already completed mid-term appraisal of the Ninth Five Year with the 
objcccivc to assess the performance of the Plan for the years it had been 
under impelcmntation and the document was expected to be ready shortly. 

The Committee had strongly emphasised that the Approach Paper 
•hould be .-..dy well before the Stan of the Plan and placed before 
Parliament so that a full fledged discussion could be held thereon. Based 
on the discussion, the final Plan document might be prepared rcflcccing 
the popular wishes and aspirations. The Committee had recommended 
that the final Plan document as well as the mid-term appraisal report 
should be placed before the Parliament well in time. All efforts should be 
made to sec that these documents were discussed in the Parliament. 

The Committee were also constrained to note that due to the 
abnormal dday in getting the Ninth Plan approved the growth target had 
to be revised downwards from 7% to 6.5%. During the evidence, the 
Sccrctary was candid enough to admir that in order to achieve even the 
growth rate 6.5%, the percentage of growth during the remaining two 
years would have to be 7.4%. He had also expressed an apprehension that 
since three vital years of the Plan had already passed during which the 
GDP had grown by 5%, 6.8% and 5.9% only, it might be difficitlt even to 
achieve a growth rate of 6.5%. In view of the fuct that valuable time had 
already been lost, the Committee recommended that concerted effom were 
nccdcd to be made at all levels to achieve at least the revised targets then 
'fixed in the Ninth Five Year Plan. 

1.14 In their action taken reply, the Ministry of Planning stated as 
under : 

"The Planning Commission initiated the Ninth Plan on 1.4.1997 as 
per schedule. The preparatory work for the Plan culminated in the 
finalisation of the 'Approach Paper to the Ninth Plan (1997-2002)', 
giving broad guiddincs for the preparation of the detailed Plan. The 
Approach Paper was approved unanimously by the National 
Dcvdopmmt Council (NOC) on 16th January, 1997. Thereafter, a 
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detailed draft Ninth Five Y= Plan wa. prcp.,..f, discu...d and 
approved in the Internal M~ of the Plaruiing Commission. The 
meeting of the Full Planning Commission could, however, not be 
convened to discuss this draft and place it before the Union Cabinet 
and the NDC because of the dissolution of Lok Sabha and the 
announcement of the General Elections. Subsequently, with the 
approval of Prime Minister, this draft was released to the public by 
the then Deputy Chairman, Planning Commission on 1.3.1998. 

Due to the change of the government at Centre after General 
Elections in March, 1998, the draft was reviewed so as Co suicably 
reflect the aitcrcd priocitics as enunciated in the National Agenda for 
Governance and also the ~reccions of the Prime Minister setting out 
goals of the government. The revised Ninth Five Year Plan 
Document was endorsed by the NOC on 19.2.1999. Before this 
Document could be printed and tabled in the Parliament, Twelfth 
Lok Sabha was dissolved. Five copies of the Document were, however, 
placed in the Parliament library on 29.05.1999. On the constitution 
of the Thirteenth Lok Sabha, the Ninth Plan Document was tabled 
on 1st and 9th December, 1999 in Lok Sabha and Rajya Sabha 
respectively." 

l, 15 The Ministry of Planning have further stated as under 

"The draft Mid-Term Appraisal (MTA) Document of the Ninth Five 
Y car Plan has been prepared and was dis~ in the Full Planning 
Commission Meeting held on 30th September, 2000 under the 
Chairmanship of the Hon'ble Prime Minister and Chairman, Full 
Planning Commission. In pursuance of the detision taken in the said 
meeting, the Planning Commission is initiating steps to circulate the 
MT A Document of the Ninth Plan to all Central Minisuies/ 
Departments as also the State/UT Governments with a request to look 
into important aspects and conclusions reached in the MT A, 
panicularly in the coittcxt: of the balance period of the Ninth Five 
Year Plan. And more so, as a part of the preparatoiy work for the 
Ninth Five Y car Plan. The Document will be placed in the 
Parliament after it is printed. Copies of the Highlights of the MT A 
have already been placed in the Parliament Library." 
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The Ministry have also stated that the dircctlon of the Committee 
regarding placing of the final Plan Document as well as the Mid-T crm 
Appraisal Report before the Parliament well in time had been noted for 
compliance and it was being kept in view while framing the schedule for 
preparation of the Tenth Plan. 

1.16 In regard to the growth rate, it has been stated as under: 

"The Ninth Plan has projected an average growth rate of 6.5 per cent 
per annum in GDP as against the growth rate of 7 per cent envisaged 
in the approach Paper approved by the NOC. The scaling down of 
the target was necessitated by the changes in the national ,as wd1 as 
global economy situation. In the first cwo years of the Plan, there was 
a slow down in the growth rate of Indian cconOmy, a sharp dcdine in 
the export growth, a significant revenue shortfall and significant 
deterioration in the State Government's finances. Taking these 
dcvdopmcna into acc.ount, it . was decided to recommend to the 
NOC that the growth target be scaled down to 6.5 per cent per 
annum. Implicit in this target is an average growth rate of more chan 
7 per cent over the last three years (1999-2002) of the Ninlh Plan. 
In chis regard, the primary objective of the MT A of the Ninth Plan 
has been to assess the possibility of reaching the targets of the Ninth 
Plan. identify the areas of significant shottfall and the reasons thetefot, 
so as to arrive at a basis for evolving appropriate Policy Package/Plan 
Strategies for mid-term corrections in the implementation of the 
Plan." 

1.17 The Mid Tenn Appraisal (MTA) exercise for a plan is initiated 
primarily (i) to assess the performance of a plan for the years it has been 
under implementation with a view to take corrective actions in order to 
achieve the objectives laid down for the plan as a whole; and (ii) to serve as 
a part of the preparatory work for the next plan. 

1.18 The Committee are, however, distressed to find that the MTA 
document for the Ninth Five Year Plan (1997-2002) was placed before 
the Full Planning Commission for discussion only on 30 September, 
2000. The final MTA document is yet to be placed before the Parliament. 
In view of the fact that just about one year is left for the completion of the 
Ninth Five Year Plan, the Committee ~pprehend, it might not be possible 



 



CHAPTER II 

RECOMMENDATIONS/OBSERVATIONS WHICH HAVE BEEN 
ACCEPTED BY THE GOVERNMENT 

Recommendation (SI. Nos. 4, 5 & 8, Pan. Nos. 23, 27 & 48) 

The Committee note that about Rs. 200 crorc to 400 crorc arc being 
spent on Non-Government Organisations (NGOs). They express their 
anxiety over the mushroom growth· of NGOs in the recent past, many of 
them they apprehend may not be genuine entities. This stand further 
corroborated from the experience of CAPART, which had spent money 
through thousands of NGOs, some of which, as admitted by the 
Government, were found to be bogus. 

The Committee note with satis&ccion that the Planning Commission 
has been declared. nodal agency foi all the voluntary organisacions and it 
has started working on establishing a data ban in this regard. 

The Commictcc desire that the selection of NGOs should be made in 
a very objective and judicious manner and those NGOs who arc doing 
commendable work should be hdped to the extent possible. 

Reply of Government 

It is estimated that about Rs. 200 crorc to 400 crorc is being spent on 
various schemes run by different Departments of the Government and 
implemented through Non-Government Organisations (NGOs) and there 
is a mushrooming of NGOs in the recent past. The Planning Commission 
has now been declared the nodal agency _for Voluntary Organisations 
(VOs)/NGOs and its first responsibility will be to create an exhaustive 
database of VOs/NGOs. A Standing Committee of Secretaries on VOs has 
been constituted to coordinate and review various policy issues related to 
VOs/NGOs. 

11 
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For building the database of VOs/NGOs, a mcccing under the Chairmanship of Secretary, Planning Commission was organised on 
12th May, 2000. In the meeting, representatives of conc.crncd Ministries/ Depanmencs were requested to send the required information on a prescribed format. The information already received from different Ministrics/Dcpamnenu for NGO database is now available on the website of Planning Commission. 

Issues like the simplification of procedures, selection of NGOs on a very objective and judicious manner and NGOs doing commendable work 
to be hdpcd to the extent possible; would be taken up in the meetings of 
the Standing Commictcc of Secretaries on VOs. 

[Minisuy of Planning, File No. H-11018/3/200-Admn. IV, 
Dat<d ' 05.12.2000] 

Recommendation (Sl. No. 5, Para No. 27) 

From the figures made available to them, the Cominittcc arc 
c.onstraincd co find that there is a wide gap between Budget Estimates, Revised Estimates and ~ utilization of funds meant for Expertise for Planning Process. The Committee are not inclined to accept the viewpoint of the Ministry that it was not possible to maintain any regular increase or decrease in the budget allocation or die aaual expenditure, but it depended on the need in a particular year. The Committee arc of the considered view that since it is not difficult to assess the type or number of studies requiring the services of Experts, which arc going to be undertaken 

during a particular year, it should be possible to project a reasonably realistic demand. The Committee, therefore, desire that the budgcwy 
exercise should be taken up with due seriousness so that the gap between 
Budget Estimates, Rmscd Estimates and actuals get minimized.. 

Reply of Government 

A sizeable part of the BudgctlRcvised Estimates under the Plan Scheme, "Payment for Professional and Special Services (Expertise for 
Planning Process)" is m=t fur the Agro-Climatic Regional Planning 
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Project being run through the Sardar Patel Institute . of Economic and 
Soda! Re.=ch (SPIESR), Ahmcdabw and funded by the Planning 
Commission. The Project is being operated. at various Zonal Planning 
Centres located in different States. The release of funds by the Planning 
Commission under this Project depends upon the progress of work at 
SPIESR and other Zonal Planning Centres, utilization of the funds carlie~ 
released and the demands made by them in a particular year for additional 
funds. Although the Planning Commission makes sufficient provision in 
the Budget Estimates in advance in view of the likdy activities to be taken 
up by them in a particular year, yet it has been observed that the progress 
both in terms of the physical targets and in respect of the utilization of 
earlier funds by various Zonal Planning Centres has been slower than 
anticipated. In view of this reason, the funds provided at Budget/Revised 
stage could not be utilized in full. 

2. The other component of expenditure under the said scheme is on 
account of hiring of the services of Institutcsllndividuals for undertaking 
such plan studies as arc of current interest to the Planning Commission. 
The Planning Commission can engaged upto 25 Consultants on a monthly 
fee basis besides assigning studies to various Institutes on a lump-sum 
payment basis. While it is considered desirable to make sufficient provision 
in the Budget Estimates on the basis of these numbers as also taking into 
account other rdevant factors, it is true that the actual expenditure has not 
been of that levd because the number of Consultantsflnstiruces engaged 
has been less than what was expected while formulating Budget Estimates. 

3. Nevenhdess, the observations made by the Standing Committee 
on Finance have been noted and all possible efforts will be mai:le by the 
Planning Commission to ensure that the Budget Estimates for 2001-2002 
and onwards arc prepared on realistic demands and in the light of these 
observations of the Standing Committee on Finance. 

[Ministr)' of Planning. File No. H-11018/3/2000-Admn. N, 
Dated : 05.12.2000] 
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Recommendation (SI. No. 8, Para No. 48) 

One of the most important function of the Planning Commission is 
co have proper perspective and vision for the years to come and plan 
accordingly. However, the Committee observe that Planning Commission 
since its inception has basically conccnuated on formulation of Annual and 
Five Year Plans etc. and the perspective planning which relates to the 
overall inccgration of the plan into macro framework ddineating possibilities 
and constraints and projecting a long term vision, has remained., more or 
less, an ignored area. The representatives of the Minisuy (Planning 
Commission) conceded that there is lot of potential available in other areas 
such as oceanography, space research, science and technology, economic 
zone, knowledge based industry etc. which requires to be further explored 
and tapped. They also aclcnowlcdgcd the fact that the desired attention in 
this regard has not been paid so far. However, the Committee were 
informed that the Ministry have recently set up_ a grouping the Planning 
Commission with the idea of making India into knowledge baseii industry 
and a workshop is proposed to be convened on 22nd and 23rd June, 2000 
to find out ways as to how knowledge based industry could be promoted. 

The Committee are of the view that in the perspective plan 
devdopment of science and technology has to remain one of the main focal 
point for overall integrated development of various facets of the economy 
including Agriculture, lndustty, Trade and Allied sectors because in the 
absence of research and advanced tcehnology, natural resources will always 
remain untapped. 

The Committee, therefore, desire that the Ministry of Planning 
should without losing further time, initiate formulation of perspective plan 
fot the future. They expect that the Planning Commission will come out 
with a long term vision document and release the same to the .public for 
open discussion. 

Reply of Government 

The Planning Commission is engaged in medium and long-term 
planning for dCvclopment. With the initiation of economic reforms and 
liberalisation, and the increase in the share of private sector in total 



investment, the role of planning has changed with greater_ orientation 
towards planning for policy. However, even with this reorientation, the 
long term vision of planning has not been diluted. The Ninth. Five Year 
Plan (1997-2002) continues the tradition of placing the plan in a 15-ycar 
perspective framework. In order to give greater thrust to long term 
planning. the Planning Commission has c.onstitutcd a Committee on 
Vision 2020 under the Chairmanship of Dr. S.P. Gupta, Member, 
Planning Commission, with leading ·experts in the fidds of agriculture, 
energy, demography, transport, health, education, etc. as members. The 
members also include eminent economists, statisticians, etc. The 
c.omposition of this Committee is given in Annex-I. 

The terms of reference of this Committee is first to set a common 
vision and then to move into the possible c.onstraints, c.onstraint-rdcasing 
activities and the new oppgrtunities that arc now available to make this 
vision a reality and achicvcablc. The Committee has already met four times 
to deliberate on the broad issues, which nlay comprise such a vision. Some 
of the areas identified arc as follows : 

Population dynamics, urbanisation and land use pattern; 

Quality of life and indicators of human devdopmcnt, including 
removal of poverty; 

Food Security; 

Social infrastruccurc requirements to achieve vision targets; 

Enabling physical infrastructure and utilities; 

Implication of energy sector devdopment vis-a-vi.s the global 
energy sccnano; 

Issues in sustainable dcvdopment in enyironment and natural 
resources; 

Role of T cchnology for Vision 2020; 
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External economic relations, including trade blocs and wro 
commitments; 

India's role in geo-econom1e developments and benefits of 
economic cooperation; 

Macro-economic balance; and 

Issues in governance. 

[Ministry of Planning, File No. H-11018/3/2000-Admn. IV, 
Dated : 05.12.2000) 
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ANNEXURE-1 

IJST OF MEMBERS OF THE COMMITIEE ON 
VISION 2020 FOR INDIA 

Dr. S.P. Gupta, Member, Planning Commission, 15 Yojana Bhavan, 
Parliament Sttcct, New Ddhi-110001. 

Mnn/Mn 

Dr. R.K. Pachauri, Director, Tata Energy Research Institute, Darbari 
Seth Block, India Habitat Centn:, Lodi Rood, New Ddhi-110003. 

2, Prof. R. Radhakrishna, Vice Chancellor, Andhra University, 
Vishakhapatnam. 

3. Dr. Panjab Singh, Director, Indian Agriculture Research Institute, 
Pwa, New Ddhi-110012. 

4 Pro£ Ashish Bose, Hon. Professor, Institute of Economic Growth, 
l-1777. Chimanjan Park, New Ddhi-110019. 

5. Prof. Pravin Visaria, Director, [nsritutc of Economic Growth, Univcnity 
of Ddhi, Ddhi-110007. 

6. Shri K.L Thapar, Oircctor, Asian Institute of Transport Development, 
Apt. E-5, Qutab Hord, Shah...! Jcct Singh Mug. New Ddhi-
110016. 

7_ Dr. Padam Singh, Additional Director Gcncral, Indian Council of 
Mo!ical Res.arch, Ansui N-, New Ddhi-110029. 

8. Prof. Ramaswamy R. Iyer, Former Sccrctary, Ministry of Water 
R.sour=, A-10, Sarica Vihat, New Ddhi-110044. 

17 



18 

9. Prof. KC. Sivaramakrishnan, Vtsiting Profes.sor, Centre. for Policy 
ll=a<ch, Dharma Marg, Chanakya Puri, New Ddhi-110021. 

10. Or. V.A. Pai Panandiker, President, Centre for Policy Research, 
Dharma Marg, Chanakya Puri, New Ddhi-110021. 

1. Shri Jasjit Singh, Director, Institute of Dcfcncc Studies and Analyses, 
New Delhi. 

12. Prof. V.R. Panchamukhi, Director-General, Research and Information 
S)'ltem for the Non-Aligned and Other Dcvcloping_ Countries, Zone 
N-B, Indian Habitat Centre, Lodi Road, New Ddhi-110003. 

13. Prof. P.V. Indircsan, Visiting Professor, Centre for Policy Research, 
Dharma Marg, Chanakya Puri, New Ddhi-110021. 

14. Dr. J.S. R.ajput, Director, National Council of Educational Research 
and Training, Aurobindo Marg. New Delhi-110016. 

15. Dr. Prema Ramachandran, Adviser (Health), Planning Commission, 
New Delhi. 

16. Dr. Pronab Sen, Adviser (PP), Planning Commission, New Delhi. 

17. Dr. Shovan Ray, Consultant, Planning Commission, New Delhi. 

Committtr &crnmy 

Shri J.N. Maggo, Joint Adviser (Industries & Infra.structure Planning), 
Perspective Planning Division, Planning Commission, 363, Yojana Bhavan, 
Parliament Street, New Delhi-110001. 
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No. W. 11/122/39/98-Pt. 
Ministry of External Affairs 

(AMS Division) 

New Delhi, the Nov. 17, 1998 

ORDER 

SU8JBCT. Deput4tion of a 5-membn- tkf,garion led by Shri fa.want Singh, 
Dqntty Chairman, Planning Commission to llo11U, Italy, for ho/Jing 
discussions with a US Govt. delegation from No11. 17-23, 1988 
(exc/uJing travel time). 

Sanction of the President is hereby accorded to the deputation of a 
5-member delegation led by Shri Jaswant Singh. Deputy Chairman, 
Planning Commission to Rome, Italy, for holding discussions with a US 
Govt. ddcgation from Nov. 17-23, 1998 (excluding travd time). 1'hc 
delegation comprises the following : 

(i) Shri Juwant Singh 
Deputy Chairman, 
Planning Commission 

(ii) Shri. K. Raghunath, 
Foreign Secretary 

(iii) Shri Naresh Chandra 

Leader, from Nov. 17-23, 1998 

Member, from Nov. 17-21, 1998 

Member, from Nov. 17-21, 1998 
Indian Ambassador to the US 

(iv) Shri Alok Praad, Meml=, from Nov. 17-21, 1998 
JS (AMS) MEA 

(v) Shti lhle..h Sood, Member, from Nov. 17-21, 1998 
JS (DISA), MEA 

2. The officers have been sanctioned the following : 

W Air Passage By entitled classes 

(b) Accommodation .A3 per entitlement 



(c) Daily Allowance 

(d) Airpon Tax 

(e) Ex=•Baggagc 

(I) Entertainment 

(g) Contingencies 

(h) Can 

22 

As per entitlement 

Will be reimbursable 

5 kgs. to carry official documents 

Rs. 6000/-

@Rs. 200/- per day for the entire delegation 

2 Can @ us $ 400 pc• day pct" = fo, the 
period 17-21 Nov. an thereafter one car for 
the period upto 23rd November. 

3. The other terms and conditions of thc visit will be as laid down in 
the Ministry of Finance O.M. No. 19036/7/83-E/IV dated Novemb... 7, 
1994. 

4. The cx:penditurc on TA/DA will be debitablc to the Budget grant 
from which the officers draw their pay and allowances. 

5. The sanction order issues with the approval of the SCS vUk Dcptt. 
of Expenditure, Ministry of Finance, Diary No. 809-E. IV/98-DC dated 
17.11.1998. 

To 
1. The Controller of Accouna, MEA 
2. Exchange Control Deptt., RBI, New Delhi 
3. PStoFS 

4. EOI, Rome 
5. EOI, Washington 
6. Planning Commission, New Delhi 

(O.P. Makhija) 
Unde.- Sec•etary (AMS) 

7. Finance-I/Budget/Cash-Ill, TA CellffG Cdl/PA. I/PA. II Section, MEA 
8 . Officers concerned 

9. Spare cOpics : 5 
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Recommendation (SI. No. 6, Para No. 36) 

Keeping in view the vital imponancc of Human Dcvdopmcnt Repon, 
the Committee in their Ninctccnth Report on Demands for Grants 
(1999-2000) had desimf the Planning Commission to take up the matter 
in right earnest and prepare Human Development Report for the entire 
country without any further delay. They are, however, distressed to note 
that it was only in July, 1999 that the work relating to the preparation on 
Human Dcvdopment Report was initiated by convening a National 
Workshop on Key concern and Core Indicators for National and States 
Human Dcvclopment Reports. 

The matter regarding the preparation of Human Dcvdopment Report 
was discussed at length by the Members in the Standing Committee on 
Finance and they were of the considered option that in the absence of such 
a report which provides important parameters relating to poverty, literacy. 
health, water, electricity, etc. the planning itself is likely to remain a futile 
exercise. 

The Committee now desires that the Planning Commission shall 
prepare the much awaited National Human Development Report by the 
end of fisal year 2000-2001 as already committed. 

Reply of Government 

The Planning Commission have undcnakcn the task of preparing 
National Human Dcvdopment Repon for India. The Repon is expected 
to be completed by 31st March, 2001. A Project Team, co111prising of 
officers from different Divisions of Planning Commission has been 
consticutcd. to undertake the preparation of the NHDR The Steering 
Committee under the Chairmanship of Sccrctary, Planning Commission 
has been set up to oversee the preparation of NHDR The Terms of 
Reference of the Committee arc : 

To provide guidance in terms of data and other information to 

the Project T cam. 

2. To consider a.ad approve the draft and HOR prepared. and 
submitted. by the Project Team. 



 



CHAPTERN 

RECOMMENDATIONS/OBSERVATIONS IN RESPECT OF WHICH 
REPLIES OF GOVERNMENT HAVE NOT BEEN ACCEPTED 

BY THE COMMTITEE 

Recommendation (SI. Noa. 2, 3 &: 7, Para Nos. 13, 17, 
42.1, 42.2, 42.3 & 42.4) 

The Committee note thac Island Development Authority was set up 
in August 1986 to formulate policies and programmes for an cCologically 
sound, sustainable and integrated dcvclopmcnc of the Andaman & Nicobar 
and I.akshadwccp Group of Islands and to review progress of implementation 
and impact of the programmes of dcvclopmcnt. A Standing Committee 
has also been constituted to suggest ways and means to tackle the special 
requirements of these Islands. The budgetary allocation under the IDA 
Head is meant for holding meetings of IDA, Standing Committee as well as 
to meet the expenditure on salaries, domestic cravd and other office 
expenses etc. Consistent undcr·utilisation of budgetary allocation his been 
explained due to decline in the frequency of the meetings of die IDA and· 
its Standing Committee and not filling up of some of the vacant posts 
under the IDA Cell. 

The Committee find that the lase meeting of IDA was hdd as far back 
as on 22.01.1996, after which no meeting has been convened. They opine 
c:hac in the absence of any deliberations which ought to have taken place 
periodically. in the meetings of IDA and its Standing Committee, any 
worthwhile policy or programme for bringing about the improvement in 
the overall integrated dcvdopmcnt of these islands can hardly be expected. 

In view of the fact the Authority and its Standing Committee have 
now been reconstituted in January, 2000, the Committee desire that the 
meetings should be held more often with a view to suggesting policies and 
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programmes which would hdp these Islands to overcome their developmental 
probJem.s. The Authority should also conduct regular review meetings in 
order to assess the progress of implementation and impact of the 
programmes undertaken. 

Reply of Government 

Due to various reasons, meetings of IDA and its Standing Committee 
could not be hdd as frequently as desired. However, as the Authority and 
its Standing Committee have now been reconstituted in Januaty 2000, 
efforts arc being made to organise the meetings at the earliest. Draft 
Agenda for the next mcccing of the Standing Committee of IDA has been 
prepared and after reviewing it in a meeting hdd with concerned Ministries 
under the Chairmanship of Secretary, Planning Commission, the date fpr 
the next meeting of the Standing Committee of IDA was · fixed for 
30th August, 2000. However, on the request of the A&N Administration 
the meeting was postponed. Now, the effom arc being made to organise 
the meeting at the earliest. 

[Ministry of Planning. File No. H-11018/3/2000-Admn. N, 
Dated , 05.12.2000] 

Recommendation (SI. No. 3, Para No. 17) 

The Committee are concerned to note that there has always been 
under-utilisation of the budgetary allocations (Plan) since 1995-96. Even 
when the budget estimates were reduced drastically at the Revised 
Estimates stage except i,n 1997-98, the actual expenditure was nowhere 
near the Revised Estimates. 

It has been stated a sum of Rs. 200 lakh meant for the Institute of 
Economic Growth as grants-in-aid could not be released on account of the 
inability of the Institute to meet the requirement of grants. The 
Committee arc at a loss to understand that when the detailed guidelines 
have already been prescribed for identification of the eligible Institutions, 
how an Institute could be selected which failed to meet the eligibility 
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criteria laid down under such guidelines with the result the amount 
remained unutilized. The Committee arc also unable to understand as to 
why it took about five years to get the plan for building a new Campus of 
lrurirute of Applied Manpowa R=uch (!AMR) at Narela, approved 'by 
ODA which resulted in surrender of allocated funds year after year. The 
matter should have been taken up at an appropriate high lcvd to get the 
plan approved well in rime and construction work started in order to avoid 
the under-utilisation of funds. 

In view of the foregoing. the Committee concludes that no serious 
efforts arc being made by the Ministry of Planning (Planning Commission) 
either in projecting a realistic demand or in making a judicious selection of 
Institutes for providing grants. The Committee, therefore, desire that 
realistic approach should invariably be adopted by the Ministry while 
projecting a demand. The actual utilisation should be as · near the 
budgetary allocation as possible. It is all the more important that only 
chose Institutes should be sdcctcd for the grants which fit in within the 
framework of the guidelines already prescribed. 

Reply of Government 

The land was handed over to !AMR by ODA on 31st Januaty, 1996, 
Thereafter, the Chairman, Executive Council, IAMR constituted a 
Building & Campus Development Comminee (BCDC) under che 
Chairmanship of Special Sccrctary, Planning Commission, BCDC, after 
deliberation in its meetings, finally decided to encrust the oonsttuction 
work co CPWD and to utilize the services of private architcets for planning. 
designing etc. The modalities of sdcction of architect through competition 
by a pand of jury under the chairmanship of Shri M.N. Buch, 'lAS, took 
some time upto May, '97. Based upon the proceedings of these exercises, 
BCDC decided co entrust the work of planning. designing etc. also the 
CPWD. The lay out plans and conceptual designs of the building 
prepared by CPWD were approved by BCDC by November, 1997, 
Thereafter O~ Urban Arts Commission accorded its approval in March, 
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1998. Detailed plan drawings were then prepared and submitted to DDA 
in July, 1998. Then, these drawings were circulated. by ODA ro Delhi 
Urban Arts Commission and other local authorities such as Delhi Fire 
Service, Dellii Vidyut Board and National Airpon Authority for according 
their approvals from the respective angles. Finally, DOA approved the 
plam in April, 1999. 

All along the process, IAMR has deputed a senior officer to liaison 
with various authorities involved in the process of getting the approval. 
IAMR has claimed that it is due to the untiring dfon of the senior officers 
that they could get the approval of the plan in much a shorter time as 
c.omparcd to the other Government dcpamnenu in general. Further, the 
process was also being monitored by the BCDC at regular intervals. 

Due to the extraordinary efforts taken up, every time IAMR expected 
that the work of approval of plan would be completed immcdiacely and as 
such steps were taken for providing the funds so that ju.st for want of funds 
the work may not stop after taking the approval. Bue, the expectations 
inspire of the best efforts and good monitoring could not materialize 
resulting in under-utilisation of funds. 

[Ministry of Planning. File No. H-11018/3/2000-Admn. rv, 
Dated : 05.12.2000] 

Recommendation (SI. No. 7, Para No. 42.1) 

The Committee arc pained to note that although the Ninth Plan had 
commenced from 1st April, 1997, the Plan document was accorded final 
approval only on 19th February, 1999 with the delay of almost two years. 
The Committee also express their displeasure over the fact that after the 
formation of the new Government in March, 1998, the Ministry almost 
took one year in redrafting the Ninth Five Year .Plan and getting the same 
approved from NOC. Besides, even though it was finally approved in the 
month of February, 1999 the same was not placed in the Parliament till 
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December, 1999. The Committee arc, therefore, not inclined to accept 
the explanation adduced by the Ministry that the delay rook place on 
account of the change in the Government. It is distressing ro. ·note that 
neither the Approach Paper to Ninth Five Year Plan nor the Plan itself was 
discussed in Parliament. 

Reply of Government 

The Planning Commission initiated the Ninth Plan on 1.4.1997 as 
pct schedule. The preparatory work for the Plan culminated in the 
finalisation of the "Approach Paper to the Ninth Plan (1997-2002)", 
giving broad guidelines for the preparation of the detailed Plan. The 
Approach Paper was approved unanimously by the National Dcvdopmcnt 
Council (NDC) on 16th January, 1997. Thereafter, a detailed draft Ninth 
Five Year Plan was prepared, discussed and approved in the Internal 
Meetings of the Planning Commission. The mcecing of the Full Planning 
Commission could, however, not be convened. to discuss chis draft and 
place it before the Union Cabinet and the NOC because of the dissolution 
of Lok Sabha and the announcement of the General Elections. Subsequently, 
with the approval of Prime Minister, this draft was released to the public 
by the then Deputy Chairman, Planning Commission on 1.3.1998. 

Due to the change of the Government at Centre after General 
Elections in March, 1998, the draft was reviewed so as to suitably reflect 
the altered priorities as enunciated in the National Agenda for Governance 
and also the direccions of the Prime Minister setting out goals of the 
Government. The revised Ninth Five Year Plan Document was endorsed 
by the NDC on 19.2.1999. Before this Document could be printed and 
tabled in the Parliament, Twelfth Lok Sabha was dissolved. Five copies of 
the Document were, however, placed in the Parliament Library on 
29.05.1999. On the constitution of the Thirteenth Lok Sabha, the Ninth 
Plan Document was 12hled on !st and 9th December, 1999 in Lok Sabha 
and Rajya Sabha respectively. 

[Ministry of Planning, File No. H-11018/3/2000-Admn. IV, 
Dated , 05.12.2000] 
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Recommendation (SI. No. 7, Para No. 42.2) 

The Committee have been informed that the Planning Commission 
has already completed mid-term, appraisal of the Ninth Five ,Y car Plan 
with the objective to assess the performance of the Plan for the years it has 
been under implementation and the document is expected to be ready 
shortly. 

Reply of Government 

The draft Mid-T crm Appraisal (MT A) Document of the Ninth Five 
Year Plan has been prepared and was discussed in the Full Planning 
Commission Meeting held on 30th September, 2000 under the 
Chairmanship of the Hon'ble Prime Minister and Chairman, Full Planning 
Commission. In pursuance of the decision taken in the said meeting, the 
Planning Commission is initiating steps ~ circulate the MTA Document 
of the Ninth Plan to all Central Ministries/Departments as also the State/ 
UT Governments with a request to look into important aspects pod 
conclusions reached in the MT A. particularly in the context of the bal~cc 
period of the Ninth Five Year Plan, and more so, as a part of the 
preparatory work for the Tenth Five Year Plan. The Document will be 
placed. in the Parliament after it is printed. Copies of the Highlights of the 
MTA have already been placed in the Parliament Library. 

(Ministry of Planning, File No. H-11018/3/2000-Admn. N, 
- Dated ' 05.12.2000] 

Recommendation (Sl. No. 7, Para No. 42.3) 

The Committee strongly emphasise that the Approach Paper should 
be ready wdl before the start of the Plan and placed before Parliament so 
that a full-fledged discussion could be hdd thereon. Bascii on the 
discussion, the final Plan document may be prepared reflecting the popular 
wishes and aspirations. The Committee recommend that the final Plan 
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document as well as the mid·tcrm appraisal report should be ·placed before 
the Parliament well in time. All effons should be made to sec that these 
documents arc discussed in the Parliament. 

Reply of Government 

The direction of the Committee has been notCd for compliance and it 
is being kept in view while framing the schedule for preparation of the 
Tenth Plan. 

[Ministry of Planning, File No. H-11018/3/2000-Admn. IV, 
Dated· , 05.12.2000] 

Recommendation (SI. No. 7, Para No. 42.4) 

The Committee arc also constrained to note that due to the abnormal 
delay in getting the Ninth Plan approved the growth target had to be 
revised downwards from 7% to 6.5%. During the evidence, the Secretary 
was candid enough to admit that in order to achieve even the growth rate 
of 6.5%, the percentage of the growth during the remaining two years will 
have to be 7.4%. He has also expressed an apprehension that since three 
vital year• of the Plan have already ~ during which the GDP hos 
grown by 5%, 6.8% and 5.9% only, it may be difficult even to achieve a 
growth rate of 6.5%. In view of the fuct that valuable time has already 
been lost, conc.crtcd efforts need to be made at all levels co achieve at least 
the revised targets now fixed in the Ninth Five Year Plan. 

Reply of Government 

The Ninth Plan has projected an average growth rate of 6.5 per cent 
per annum in GDP as against the growth rate of 7 per cent envisaged. in 
the approach paper approved by the NOC. The scaling down of the target 
was necessitated by the changes in the national as wdl as global, economic 
situation. In the first two years of the Plan, there was a slow down in the 
growth rate of Indian economy, a sharp decline in the expon growth, a 
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